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To,
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Ref:-

Sir

THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM; NAGALA ND, MIZORA M AND ARUNACHAL PRADESH)

No.Hc.vlr-ts/2o13(pt.)/ S g( + I 
^Smti. Jayashree Bora,

loint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Abhijit Bhattacharyya,
District & Sessions Judge,
Darrang, Mangaldoi.

d
Dated Guwahati the fzAugust, 2024

Commuted leave,

Your Memo No. Dl(D)/5937, dated 19.08.2024

Yours faithfully,

sdl-
JT. REGISTRAR (VIGItAN

With reference to the above, I am directed to inform you that you have beengranted commuted reave for three days w,e.f. 20.0g,2024 to 22.0g.2024 (suffixing
23 '08'2024 to 26.0g.2024), arong with station reave permission, from the evening of19'08'2024 tifl the morning of 27.og.2024. Further, you are to hand over charge of yourcourt and office to the Additionar District & sessions ludge, Darrang, and in her absence to thenext senior most Judicial Officer available at the station.

)

Memo No.HC.VU-15/20r3(pt.)l Etqg - gtql /A, dated ? 2 _A?_) /
Copy to:- , cL--v o- L

1. The principal Accountant General (A&E), Assam, Guwahati for information (Copy of

^ 23 ,1"u: apptication in prescribed format in enctosed herewith). ' I

-V The project Manager, Gauhati High Court.
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